Nilamani Sahee, =/e@ Late Daitari “Sahee,

At/P.0./Dist Cuttack, — Applicant.
Versus
1. Unien eof India,threugh the General Manager,

2,

3.

the

)g'ﬂé r the

J_).T .M.Khalasil C/@ B'l(‘.I‘IS'E'Iail‘aY'

CENTRAL ADMINISTRAT IVE TRIBUNAL ,
CUITACK BENCH 3 CUITACK, :

f
Oricinal Applicatien Ne .,206 ef 1989, 'J

Date ef decisien ¢ December 18,1989,

S.El.Railvay,Garden Reach, Czlcurta-43,

Divisienal Kailway Manager,
S.E.Railway, #t-Khurda kead, P O.Jatni,
Dist, Puri.

Assistant Engineer, II, S.E,railvay,
Cuttagck,At/P.0./Digt,Cuttack,

S Respendents,
applicant ... Mr.G.A.l..Dera, Advecate,
respondents e.. Mr,L.Mehapatra,

Standing Counsel (Railways)

M:
THE HON'BIE MR.B.,R.PATEL, VICE-CHAIKMAN
AN D
THE HON'BIE MR .N.SENGUPTA ,MEMBEKR (JUDICIAL)
Whether reperters ef lecal papers may be allewed te

see the judgment ? Yes.

Te be referred te the Reperters er net 72 ’J0§
Whether Their Lerdships wish te see the fair cepy ef
the judgment 2 Yes.

@
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JUDGMENT \
BeR.PATLL, VICE-CHAIRMAN, In this applicatien the applicant has asked fer the.

revised scale of pay i.e, Rs,950-1500/~ as per the recemmendatie

ef the 4th Central Pay Cemmissien with e ffect frem 1.1.1986,

2 4 The facts briefly stated are that the applicant
jeined the Seuth Eastern Kailway as a Khelasi and was |
cenfirmed as such with effect frem 28.2.1979, The scale ef pay
given te him at that time was Rs,196=232/-, On 16,4.,1981 he

was premeted te the pest ef a Bridge Khalasi which belonged te
semi-skilled categery. This pest cerried the pay scale of
Re4210-290/~. There were 63 pests ef Bridge Khalasi at that time
t;hat pay scale., All these pests were subsequently

éraded and re-classified as skilled in the scale of pay ef

MRS.260~400/— with effect frem 1,12.,1984, The scale of pay
ef Ks.260-400/- fer skilled categery has been revised by the
4th Central Pay Cemmissien te Rs,950-1500/~ with effect frem
l.1,1986,

3, The respendents in their ceunter have maintained'ﬁ‘
I only the pest ef Briege Erectien Khalasi carried the pre-revisgd
| pay scale ef Rs,260-400/~ and it is this pay scale which
has been revised by the 4th Central Pay Cemmissien te Ks,950-
1500/~ with effect frem 1.1,1986, Ag the applicant was enly l

a Bridge Khalasi, he is net entitled te this pay scale,

4, We have heard Mr ,G,A,k,Dera, learned Ceunsel fer the 1
applicant and Mr.L.,Mehapatra,learned Standing Ceunsel fer the J

kailway Agministratien, On subsequemt infermaetien ebtained

frem the hpilway Administrati@n,Mr.MGhapatLa has averred that !
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the pest of Bridge Khalasi and that ef Bridge Erectien Khalasi
is ene and the same and the applicant was appeinted en ad hec
basis te ene ef the 63 pests ef Bridge Erectien Khalasi.
Mr.Mwhapétxa has further averred that since this is an ad h@cﬁ\
appeintment, the applicant is net entitled te the higher revised\
pay scale. Afger hearing beth Mr.Dera and Mr ,Mehapatra at
seme féngth and en perusal ef the decuments and the affidavit
filed by the applicant teday we
that the pest ef Bridge Khalasi is the same zs that ef the
Bridge Erectien Khalasi, Mereever, all ethrers whe were

appsinted at the sare time as Bridge Erection Khalasi wezen/

ef the applicant is net material., After all he has dene the wer
of Bridge Erectien Khalasi and is entitled
te the pest, We therefere, dircct that the

be given the pay scale of Rs,950-1500/- as

4th Central Pay Cemmissien with &fewt frem 1.1,1986,
5. This applicatien stands allewed, There is ne.erder
as tw ceostse.
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Vice=Chairman

N+.SENGUPTA, MEMBER (J) ,

I agree.

Central administrative Tribunal,

Cuttack Bench, Cuttack,

December 18,1989/8arangi,

have ceme te the cenclusien

aPpeinted en ad hec basis am@othemp Were given the revised

Pay scale of Rs.950-1500/-., In view of this adhec appeintment

&

?

te the pay attached 1
applicant sheuld

recemmended by the

oo e ® s 0e e 0 . ® o/

Member (Judicial)

/ﬂw% 1




